
(Speech delivered by Hon'ble Mr. Justice Sudhir Chandra Verma, at the time of his 
swearing as Judge of this court in the Chief Justice's Court, on 23rd August, 1990 at 
Allahabad High Court.)

My Lord Chief Justice,  

Respected elder Bothers,  

Mr. Government Advocate,  

Mr. President,  Bar Association,

 Senior and junior colleagues at the Bar, 

Ladies and Gentlemen. 

I do not know in what way and with what words to express my 

thanks  and gratitude  for  all  that  has  been  said  about  me.  I  also  fear 

whether I will be able to justify the expectations and confidence reposed in 

me. But I assure you that having been one from amongst you,  I  shall 

always  be conscious of  every thing having shared both good and bad 

equally with you all. Fortunately, I have always known the hard way of life 

and the truth that there are no short cuts in this noble profession. You are 

all aware of my short comings and in case you find them not adjustable 

please  remind  me  to  correct  and  improve  myself.  I  seek  your  full 

cooperation to fulfill the task, I am enjoined to perform on being sent on 

this side. 

Destiny  plays  an  important  role  in  human  affairs.  Sometimes, 

unfortunately vested interests come in the way of correct actions based on 

merit. Let us, therefore, hope that this is avoided in decision making at all 

levels. The dignity of the profession and the office of the Judge should be 

maintained to its highest level as they are quite different from the political 

culture.  Discipline  which  is  deteriorating  should  be  given  the  necessary 

care. With the change every where there should be some change in our 

approach to deal with the legal and social problems. Judiciary has always 

been a rider on executive. How are we to correct others mistakes unless we 

set example before them. Profession should always be taken as profession 

and one should aspire only for recognition and reputation. 



Having lost my father at the tender age of 6 years, I was brought up 

under  the  loving  care  of  my  esteemed,  reverend  mother,  being  the 

youngest  in  the  family.  With  no  background  or  hinterland  of  the  legal 

profession it  was  a  very  bold plunge into this  noble  profession of  law, 

deviating from the family business of publishing and printing at the instance 

of  my  immediate  neighbour  Late  Sri  Jagdish  Swarup  Ji,  whom I  owe 

immense gratitude to have given me the privilege of joining his chambers 

for training. Later I had the privilege to work at the Chambers of another 

legal luminary Hon'ble Mr. Justice H. N. Seth, a distinguished neighbour well 

wisher and family friend, who always treated me like his younger brother. I 

had an excellent opportunity by way of appointment as one of the State 

Standing Counsel, an assignment which gave me full opportunity to learn all 

types of work and gain confidence in the profession. After being in it for 10 

years, I opted to settle in private practice. 

The engrossing interest in the profession was greatly enhanced by 

the encouragement from the kind, considerate, respected members of the 

Bench  and  the  courtesy,  help  and  consideration  shown  by  the  Senior 

Members of the Bar, cooperation, regard and goodwill of the colleagues and 

hard work, faith of the juniors, who were associated with my chamber of 

otherwise. It is my pleasure to pour profuse words of appreciation for my 

office Staff. 

I have particularly to mention about late  Pt. K. L. Misra Ji, late Sri 

Bashir Ahmad and Sri Raghubir Narain, Advocate of Etah, whom I owe a lot 

for my success.

I  once  again  seek  your  cooperation  to  successfully  complete  my 

tenure.
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